,THE:JRIBU&AL MADE THE FOLLOWING ORDER:

C.P.42 of 1999
_ in ’ .
DA, NolB837 of 1986

CIN THZ CENTRAL ADMINISTRATIVE TRISUNAL : HYDERABAD BENCH| 3

Betusen: ' Dated: 1146499

1 U.Péndurangadu : , _ -

2. V.B8.Ve¢Rangachary . ee Applicen s
And -

1. Sri NoCoSiﬂha
Genersl Manager,
5.C.Railway, Rail Nilayam,
Sacunderabad.

2. Sri S.P.Choudhari,
~hief Personnel Officer,
S.C.Railway, Rail Nilayam,
Segunderabad.

Je
By.Chief Mechanical Engineer,
Carrispz Repair Shop, S.C.Ralluay,
Tirupathi, Chittoor District.

4., Sri Chinnaish
torkshop Personnel Officer,
Carriage Repair Shop, S.C.Railvay,
Tirupathi, Chittoor District.

as

Counsgel for the Applicants

Counsel for the Respondents

CORAM ¢
THE HON'BLZ MR.R.RANGARAJAN : MZMBER (A)

MreS.Ramakrishng

Mre.V.Raeswara §

Rao

ao

THE HON'BLE 1R.3:5.JAI PARAMESWARA BMEMBER {(3)

* 1 #

The applicant has filed representation as per

the

directions in the Judgement in the 0.A. He has been |given

the ordep. IPf he is agarievad of that order he is at

liberty to challange that order.¥here is no nasd to file the

C-lp. .
The C.P. is closed.
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